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BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), AT CHENNAI 
(Under Section 14, 15(3) read with Sec 18(1) of National Green Tribunal Act,2010) 

Original Application No. 188 of 2023(SZ) 

 

In the matter of: 

S. Ravikumar 
Appaiyanaickerpatti, Srivilliputtur Taluk, 
Virudhunagar – 626141 ………………………………… Applicant 
 

Versus 

 

The Chief Secretary to Government, 
Government of Tamil Nadu and Others ……………. Respondent(s) 
 
 

ADDITIONAL REJOINDER AGAINST THE REPORT FILED BY THE 

3RD RESPONDENT  

 
 I Mr. S. Ravikumar s/o Seenivasagan, aged 44 years, residing in 

Appaiyanaickerpatti, Srivilliputtur Taluk, Virudhunagar – 626141, do hereby 

solemnly affirm and sincerely states as follows, 

 

1. I am the Applicant in the memorandum of Original Petition and as such I 

am conversant with the facts of the case.  

 

2. In this Original Petition 3rd Respondent has filed the Report dated 

23.01.2024. Averments in the said Report is not fully true and hence this 

rejoinder.  
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3. I deny the averments and allegations stated in the Report filed by the 3rd 

Respondent – BDO, Srivilliputtur in this Original Application No. 188 of 
2023 except those are specifically admitted hereunder and put the 3rd 

Respondent to strict proof of the same. 

 
4. It is respectfully submitted that the Applicant as directed by the Hon’ble 

Tribunal applied for the information regarding the survey number and A 

registry information related to Appaiyanaickerpatti Urani and FMB map 

for adjacent Survey number through RTI Application dated 13.03.2024 to 

Public Information Officer, Taluk Office, Srivilliputhur Taluk, 

Virudhunagar, the same was received by the Public Information Officer on 

15.03.2024 and the same is produced here with as Annexure.A.24. 

 
5. It is further submitted with deep grief that, The Public Authority/Public 

Information Officer, Taluk Office, Srivilliputhur has deliberately violated 

his own duties which is vested for his designation under Section 4 of the 

Right to Information Act, 2005. Extract of the same is as follows, 

 

 

 

 

 

 

Full reply of the Public Information Officer is hereby produced with as 

Annexure.A.25. 

 
6. It is further submitted that, The Public Authority/Public Information 

Officer has kept the file in dormant until the First Appeal for the RTI dated 

17.04.2024 reaches the Superior Officer on 22.04.2024. Even though the 

date in the reply states 15.04.2024, but dispatched only on 23.04.2024 
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shows that the Public Information Officer has backdated the reply to meet 

the 30 days dead line under Right to Information Act, 2005 to escape from 

attracting the penalties under Section 20 of the Right to Information Act, 

2005. Postal tracking for the RTI Appeal and the Postal Tracking for the 

reply from the Public Information Officer is produced here with as 

Annexure.A.26 and Annexure.A.27 respectively. 

 
7. It is respectfully submitted that, boundary details in the Encumbrance 

Certificate for Survey Number 982/1A and 982/1B of the Malli Village in 

transaction with document number 1194/1988 and in the transaction with 

document number 734/1994 clearly shows the existence of 

Appaiyanaickerpatti Urani on the Northern Side of the land in the survey 

number. Extract of the same as follows, 

“Boundary Details: 
(வ) ஊரண(, (கி) க,ண- ே◌காவ(1, (ெ◌த) ராம5 நாய8க5 9:ை◌ச, (ே◌ம) ஆ>தி 

?ல நாய8க5 9:ை◌சAB பாலகிDEணசாமி நாய8க5 9:ை◌சAB” 

Translation 

“(North)Urani, (East)Kannan Temple, (South) Ramar Nayakar Punchai, 
(West) Adimoola Nayakar Punchai and Balakrishna Sami Nayakar 
Punchai.” 
 

The full Encumbrance Certificate is produced here with as Annexure.A.28. 

 
8. It is further submitted that, FMB map of Survey No. 982 is produced in 

page 7 of the Report of the 3rd Respondent and FMB map of Survey No.983 

is also produced in page 10 of the Report of the 3rd Respondent clearly 

shows that Survey No. 983 is north of Survey Number 982/1A and 982/1B 

and there is no other survey numbers or land in between Survey No. 983 

and 982/1A & 982/1B. Therefore, it is clearly showing the deliberate 
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intension of the 3rd Respondent to mislead this Hon’ble Tribunal. The FMB 

map of Malli Village is produced here with as Annexure.A.29. 

 

9. It is respectfully submitted that, boundary details in the Encumbrance 

Certificate for Survey Number 985/3F of the Malli Village in transaction 

with document number 3769/2019 clearly shows the existence of outlet of 

Appaiyanaickerpatti Urani as Oodai on the Eastern Side of the land in the 

survey number. Extract of the same as follows, 
“Boundary Details: 
கிழ%& - ஓைட , ேம.& -ெப1மா3சாமி, 1 &1சாமி. 2 க8தசாமி. 3 சீன=வாசக?, 4 லலிதா. 

5ெவCகடசாமி. 6 இவFக3 வைகயறாI%& பாJதியKபLட பாைத, வட%& - ேலL.கMண? 

மைனவO 1%&மணO நிலQ, ெத.& - பாKைபயநாய%க?பLR ெசSTQ வMRKபாைத” 

Translation 

“East – Oodai(Stream), West – Path belonging  to Perumalsamy, 1 
Gurusamy, 2 Kandasamy, 3 Srinivasagan, 4 Lalitha. 5 Venkatasamy. 6, 
North - Late. Kannan's wife Rukumani land, South-Cart Road going to 
Papayanayakanpatti.” 
 
The full Encumbrance Certificate is produced here with as Annexure.A.30. 

 

PRAYERS 

 
10. It is humbly prayed before this Hon’ble Tribunal to form an Expert 

Committee to ascertain the actual facts and identify the best solution for 

both the sewage issue and Storm Water Channel.  

 
11. The Applicant humbly pray before this Hon’ble Tribunal to order the 3rd 

Respondent to fix the sewage issue separately along with other prayers in 

the Original Petition.  
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12. The Applicant humbly pray before this Hon’ble Tribunal to take steps 

against the 3rd Respondent who is misleading this Hon’ble Tribunal with 

wrong facts.  

 

Therefore, it is most humbly requested and prayed that, having regard to the 

above mentioned and other grounds that may be urged at the time of hearing, 

this Hon’ble Tribunal may be pleased to accept this rejoinder and allow this 

Original Petition, with cost to the 3rd Respondent, in the interest of justice. 

 

All the facts stated above are true to the best of my knowledge, belief and 

information. 

 

 

Dated at Chennai on this the 06th May, 2024 

 

 

Applicant  

 

Solemnly affirmed and signed before me by the Deponent whom I know on this 

the 06th May, 2024 in my office at Chennai. 

 

 

Advocate 
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VERIFICATION 
 

I, Mr. S. Ravikumar, s/o Seenivasagam, aged 44 years, residing at 

Appaiyanaickerpatti, Srivilliputtur Taluk, Virudhunagar – 626141, do hereby 

verify and declare that all the facts stated in the above paragraphs are all true to 

the best of my knowledge and belief and information and in token thereof. 

 

 

Dated at Chennai on this the 06th May, 2024. 
 

 

 

APPLICANT  
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ANNEXURE.A.24: RTI APPLICATION 
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TRANSLATED VERSION OF RTI APPLICATION 

Request for Information under Section 6(1) of the Right to Information Act 
  
                                                                                               Date : 13-Mar-2024  
From:-     
  
S.Ravikumar, 
25 Second Street, 
Ram Nagar North Extension, 
Vijayanagar, Velachery, 
Chennai 600 042 
Cell 9629783603,9176900080           
  
To:- 
  
Public Information Officer, 
Taluk Office , Srivilliputhur Taluk,  
Virudhunagar District 
  
Subject: Request for information under section 6(1) of the Right to Information 
Act, 2005  
  
Dear Sir, 
  
I have filed Case No. 188 of 2023(SZ) in the National Green Tribunal which is 
currently in progress. I request you to provide the following information as the 
court has directed to submit the following information by 06-May-2024 
  
I request you to furnish the following information under Section6(1) of the Right 
to Information Act, 2005 
  
1. Please Provide the survey number for the Oorani situated behind the Kalai 
Mandram of Appayanaickerpatti in Malli panchayath, Srivilliputhur taluk   

  
2. Please furnish a copy of the A-register pertaining to the survey number of 
Oorani situated at the rear of Kalai Mandram in Appayanaickerpatti of Malli 
panchayath, Srivilliputhur taluk. 
  
3. Please furnish a copy of the Field Measurement Book (FMB) for the survey 
number of Oorani, located behind the Kalai Mandram of Appayanaickerpatti in 
Malli panchayath, Srivilliputhur taluk. 
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4. Please furnish a copy of the page pertaining to Oorani, which is located behind 
the Kalai Mandram of Appayanaickerpatti from the village map of Malli 
panchayath, Srivilliputhur taluk  
 
5. Please provide a copy of the page related to Oorani, situated behind the Kalai 
Mandram of Appayanaickerpatti in Mallipanchayath, Srivilliputhur Taluk, as 
mentioned in the FMB of Natham Survey. 
 
6.  Please provide a copy of the FMB of Natham Survey Nos. 1670 and 1673 of 
Appayanaickerpatti Village of Mallipanchayath, Srivilliputhur Taluk 

  
If any of the above 6 items of information/documents are prohibited under 
Section 8(1)(b), I request you to furnish full details along with evidence. 
  
I have made the payment of Rs.120 for the photocopies of the requested 
documents through the website 
 https://www.karuvoolam.tn.gov.in/challan/echallan on 13th March 2024. The E-
Chellan has been enclosed with this application. 
  
I have affixed the court stamp of Rs 10 to this petition. 
  
Should there be any additional payment required, I am prepared to pay the amount 
if you could provide clear instructions on how to make the payment.  

  
Further, as per section 7(8)iii of the Act, please provide the full address of the 
first appellate authority. 
  
I would like to bring to your notice that as per Section 6(3) of the Right to 
Information Act, if any of the above information is available at any other office, 
it should be sent to the appropriate office and the applicant should be informed 
within 5 days. 
  
I request you to furnish the information requested by me in accordance with the 
Information Commission Case No: 32576/Enquiry/F/2013 dated 27.03.2014 with 
signature and seal of the Public Information Officer on all pages. 
  
 
Location: Chennai        Yours sincerely, 
Date :- 13-Mar-2024       S. Ravikumar. 
  
Attachment 
E-Chellan for Rs. 120 paid  
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ANNEXURE.A.25: REPLY TO RTI APPLICATION 
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TRANSLATED VERSION OF REPLY TO RTI APPLICATION 

 
 
Sender                                                                                                             Receiver 
 
Public Information Officer,                                                            S.Ravikumar  
Taluk office,                                                                                   25 second street,  
Srivilliputtur                                                                                   Ram Nagar North Extension, 
                                                                                                        Vijayanagar, Velachery,  
                                                                                                         Chennai 600 042 
 
 

ந.க.எ$.1.  RTI Petition number 1036/24 Date: 15.04.2024 
 
Subject : Srivilliputtur Taluk – Regarding Reply under RTI act 2005   
 
Reference: The petitioner, Mr. S. Ravikumar, submitted the petition on 13.03.2024  
                     Date Petition Received in this office : 20.03.2024 
 
The requested information under Section 6(1) and Section 7(1) of the Right to Information 
Act, 2005, regarding the referenced petition, is provided in the response below: 
 
S.No Information sought by petitioner Reply 
1. Please Provide the survey number for 

the Oorani situated behind the Kalai 
Mandram of Appayanaickerpatti in 
Malli panchayath, Srivilliputhur taluk   

Documents maintained by our Office can 
be obtained under Right to Information 
Act upon payment of the required fee. 
Conducting fieldwork and sharing 
information is not feasible. As the survey 
number details of Orani which is located 
behind Kalai mandram of 
Appainayakarpatti in Malli panchayat, 
Thiruvilliputhur taluk, will be known 
only during the field work, you can 
inspect the government records in person 
during office hours and pay the 
necessary fee for the required copies and 
get the documents. 

2. Please furnish a copy of the A-register 
pertaining to the survey number of 
Oorani situated at the rear of Kalai 
Mandram in Appayanaickerpatti of 
Malli panchayath, Srivilliputhur taluk. 

The response provided for Question #1 is 
also applicable to this. 

3. Please furnish a copy of the Field 
Measurement Book (FMB) for the 
survey number of Oorani, located 
behind the Kalai Mandram of 
Appayanaickerpatti in Malli 
panchayath, Srivilliputhur taluk. 

The response provided for Question #1 is 
also applicable to this 
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4. Please furnish a copy of the page 
pertaining to Oorani, which is located 
behind the Kalai Mandram of 
Appayanaickerpatti from the village 
map of Malli panchayath, Srivilliputhur 
taluk  

A copy of the village map for sale can be 
obtained from the office of the District 
Collector of Virudhunagar, Land Survey 
Division, Madurai Zonal Deputy 
Director of Land Survey on payment of 
appropriate fee. 

5. Please provide a copy of the page 
related to Oorani, situated behind the 
Kalai Mandram of Appayanaickerpatti 
in Mallipanchayath, Srivilliputhur 
Taluk, as recorded in the FMB of 
Natham Survey 

The response provided for Question #1 is 
also applicable to this 

6. Please provide a copy of the FMB of 
Natham Survey Nos. 1670 and 1673 of 
Appayanaickerpatti Village of 
Mallipanchayath, Srivilliputhur Taluk 

Attached is a copy of the map of 
Appaiyanayakarpatti Gram Natha Survey 
Nos. 1670, 1673 of Malli Panchayat, 
Thiruvilliputhur taluk. 

 
 

Public Information 
Officer,   
Taluk office,                              
Srivilliputtur                              
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ANNEXURE.A.26: POSTAL TRACKING OF THE RTI APPEAL 
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ANNEXURE.A.27: POSTAL TRACKING OF REPLY FROM THE 

PUBLIC INFORMATION OFFICER 
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GOĀEüNMENþ OF þAMILNADÿ 

üEGIýþüAþION DEPAüþMENþ 
தமிழ்நாடு அரசு 

பதிவுத்துைற

 

Certificate of Encumbrance on Property 
ெசாத்து ெதாடர்பான வில்லங்கச் சான்று

S.R.O /சா.ப.அ: Srivilliputhur Date / நாள்: 12-Mar-2024

Village /கிராமம்:Malli Survey Details /சர்ேவ விவரம்: 982/1B

Search Period /ேதடுதல் காலம்: 01-Mar-1988 - 01-Mar-2001

ýr. No./
வ. 

எண்

Document No.& Year/
ஆவண எண் மற்றும் 

ஆண்டு

Date of Execution & Date 

of Presentation & Date of 

üegistration/ 
எழுதிக் ெகா டுத்த நாள் & 

தாக்க ல் நாள் & பதிவு 

நாள்

Nature/தன்ைம
Name of Executant(s)/
எழுதிக் ெகாடுத்தவர்(கள்)

Name of Claimant(s)/எழுதி 

வாங்கியவர்(கள்)

Āol.No & Page. No/
ெதாகுதி எண் மற்றும் 

பக்க எண்

1194/1988

16-Jun-1988  

16-Jun-1988 

17-Jun-1988

Sale deed  

1. வாத்சம்மல்லிய நாயக்கர் 

2. பா முர்த்தி 

ெவங்கடம்மாள் 

3. பா முர்த்திகமலம் 

1. காமினி வார்ேதேவதிரன் 1711, 335

Consideration Value/ைகமாற்றுத் ெதாைக:  

Rs. 8,000/-

Market Value/சந்ைத மதிப்பு: 

Rs. 14,160/-

PR Number/முந்ைதய ஆவண எண்:  

/

ýchedule 1 Details:  

Property Type/ெசாத்தின் வைகப்பாடு: Agricultural Land
Property Extent/ெசாத்தின் விஸ்தீர்ணம்: 59 Cents

Village & Street/கிராமம் மற்றும் ெதரு: Malli, Malli Village Survey No./புல எண் : 982/1B

1

Boundary Details:  
(வ) ஊரணி, (கி) கண்ணன் ேகாவில், (ெத) ராமர் நாயக்கர் புஞ்ைச, (ேம) 

ஆத்தி முல நாயக்கர் புஞ்ைசயும் பாலகிருஷ்ணசாமி நாயக்கர் புஞ்ைசயும்

Schedule Remarks/ெசாத்து விவரம் ெதாடர்பான குறிப்புைர: அபுச 982/1 ஏ1.04 

கிழ்புரம் ஏ0.52 சப்டிபடி 982/1B 0.24.0 ெச59 உள்ள நிலம் பூரா

734/1994

04-Apr-1994  

04-Apr-1994 

05-Apr-1994

Settlement  
1. ஆதிமூலம் நாயக்கர்(எ) 

நாராயணசாமி நாயக்கர் 
1. ெவங்கிடம்மாள் 1845, 239

2

1

Consideration Value/ைகமாற்றுத் ெதாைக:  

Rs. 11,065/-

Market Value/சந்ைத மதிப்பு: 

-

PR Number/முந்ைதய ஆவண எண்:  

202/ 1973

Document Remarks/

ஆவணக் குறிப்புகள் :
தாெச ரூ11065/- Prev.Doc.No.:[(Ref.Vol.:1350, Ref.Page:69)] 5.7.73

Schedule 1 Details:  

Property Type/ெசாத்தின் வைகப்பாடு: Agricultural Land
Property Extent/ெசாத்தின் விஸ்தீர்ணம்: 30 Cents

Village & Street/கிராமம் மற்றும் ெதரு: Malli, Malli Village Survey No./புல எண் : 982/1, 982/2

Boundary Details:  
(வ) ஊரணி, (கி) வக்கீல் ேகாவிந்தன் புஞ்ைச, (ெத) S பாலகிருஷ்ணசாமி 

நாயக்கர் புஞ்ைச, (ேம) எ.வா ைகவசமுள்ள நிலமும் ேராடும்

Schedule Remarks/ெசாத்து விவரம் ெதாடர்பான குறிப்புைர: அயன் சர்ேவ 982/1 

புஞ்ைச ஏ1ெச04ல் ேமல்பக்கம் புஞ்ைச ெச52ல் வடபக்கம் ெச35ல் ேமல்பக்கத்தில் 

வடபக்கம் புஞ்ைச ெச05 ேபாக ேமல்பக்கத்தில் ெதன்பக்கமும் கீழ்பக்கமுமாக உள்ள 

மீதம் ெச30, சர்ேவ 982/2 புஞ்ைச நிலத்திலிருக்கிற கிணறு, கிணற்று தண்ணரீ் 

கமைல, கமைலக்குழி உத்தி வாய்க்கால் காைர ேமடு வைகயறாக்களில் 16ல் 1பங்கு 

பாத்தியமும் உள்படவும்.

616/2000

16-Feb-2000  

16-Feb-2000 

17-Feb-2000

Sale deed  1. சாமினிவார் ேதேவந்திரன் 
1. ஆர். ேசாவார் 

தியாகராஜன் 
2178, 115

Consideration Value/ைகமாற்றுத் ெதாைக:  

Rs. 22,500/-

Market Value/சந்ைத மதிப்பு: 

Rs. 22,538/-

PR Number/முந்ைதய ஆவண எண்:  

1194/ 1988

Document Remarks/

ஆவணக் குறிப்புகள் :
Prev.Doc.No.:[(Ref.Vol.:1711 Ref.Page:335)]

Schedule 1 Details:  

Property Type/ெசாத்தின் வைகப்பாடு: Agricultural Land
Property Extent/ெசாத்தின் விஸ்தீர்ணம்: 59 Cents

Village & Street/கிராமம் மற்றும் ெதரு: Malli, Malli Village Survey No./புல எண் : 982/1B

3

 Schedule Remarks/ெசாத்து விவரம் ெதாடர்பான குறிப்புைர: தற்ேபாது உட்பிரிவுப்படி 

982/1பி ெஹக் 0.24.0க்கு ெச 59 உள்ள நிலம் பூராவும்.

4/2001

02-Jan-2001  

02-Jan-2001 

03-Jan-2001

Settlement in 

favour of family 

members  

1. ஆர். ேசாமவார் 

தியாகராஜன் 
1. . சுப்புரத்தினம் 2254, 55

Consideration Value/ைகமாற்றுத் ெதாைக:  

Rs. 25,000/-

Market Value/சந்ைத மதிப்பு: 

-

PR Number/முந்ைதய ஆவண எண்:  

616/2000

Document Remarks/

ஆவணக் குறிப்புகள் :
Prev Doc No : (Ref Vol : 2178, Ref Page : 115) தா ெச மதிப்பு ரூ25000/- (தன் மைனவிக்கு) 

Schedule 1 Details:  

4

Property Extent/ெசாத்தின் விஸ்தீர்ணம்: ெசண்டு 59

2

ANNEXURE.A.28: ENCUMBRANCE CERTIFICATE OF  
SURVEY No. 982/1B 
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Property Type/ெசாத்தின் வைகப்பாடு: Agricultural Land

Village & Street/கிராமம் மற்றும் ெதரு: Malli, Malli Village Survey No./புல எண் : 982/1, 982/1B

 
Schedule Remarks/ெசாத்து விவரம் ெதாடர்பான குறிப்புைர: ஸ்ரீவில்லிபுத்தூர் சப்டி 

மல்லி கிராமம் 982/1க்கு தற்ேபாது உட்பிரிவு (899 நம்பர் பட்டாவில் கண்ட) 982/1பி 

நம்பர் ெஹக்ேடர் 0.24.0க்கு ெசண்டு 59 ஐம்பத்திஒன்பதும் உள்ள நிலம் பூராவும்

Number of Entries/பதிவுகளின் எண்ணிக்ைக: 4
 

Disclaimer: The details of the above property have been provided with due care and with reference to the Acts and Rules. However in case of any error or omission, the 

Department cannot be held responsible. The above details are of informative in nature.  

குறிப்புைர: சட்டம் மற்றும் விதிகளுக்குட்பட்டு மிகுந்த கவனத்துடன் ெசாத்து ெதாடர்பான ேமற்கண்ட விவரங்கள் அளிக்கப்பட்டுள்ளது 

எனினும் இதில் ஏேதனும் தவறுகேளா விடல்கேளா இருப்பின், அதற்கு இத்துைற ெபாறுப்ேபற்க இயலாது. ேமற்கண்ட விவரங்கள் 

தகவலுக்காக அளிக்கப்பட்டுள்ளன

 

 

 

ஏேதனும் சந்ேதகங்கள்/குைறகள் இருப்பின் கீழ்க்கண்ட வழிமுைறகளில் ெதரிவிக்கலாம் 

கட்டணமில்லா ெதாைலேபசி எண்
கட்டணமில்லா ெதாைலேபசி எண் 1800 102 5174

மின்னஞ்சல் முகவரி helpdesk@tnreginet.net

3
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ANNEXURE.A.29: MALLI VILLAGE FMB 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 23 

 

 

  

GOĀEüNMENþ OF þAMILNADÿ 

üEGIýþüAþION DEPAüþMENþ 
தமிழ்நாடு அரசு 

பதிவுத்துைற

 

Certificate of Encumbrance on Property 
ெசாத்து ெதாடர்பான வில்லங்கச் சான்று

S.R.O /சா.ப.அ: Srivilliputhur Date / நாள்: 12-Mar-2024

Village /கிராமம்:Malli Survey Details /சர்ேவ விவரம்: 985/3F

Search Period /ேதடுதல் காலம்: 23-Jul-2019 - 23-Jul-2019

ýr. No./
வ. 

எண்

Document No.& Year/
ஆவண எண் மற்றும் 

ஆண்டு

Date of Execution & Date 

of Presentation & Date of 

üegistration/ 
எழுதிக் ெகா டுத்த நாள் & 

தாக்க ல் நாள் & பதிவு 

நாள்

Nature/தன்ைம
Name of Executant(s)/
எழுதிக் ெகாடுத்தவர்(கள்)

Name of Claimant(s)/எழுதி 

வாங்கியவர்(கள்)

Āol.No & Page. No/
ெதாகுதி எண் மற்றும் 

பக்க எண்

3769/2019

23-Jul-2019  

23-Jul-2019 

23-Jul-2019

Sale deed  1. சீனியம்மாள் 1. தசரதப்ெபருமாள் -

Consideration Value/ைகமாற்றுத் ெதாைக:  

Rs. 8,200/-

Market Value/சந்ைத மதிப்பு: 

Rs. 8,280/-

PR Number/முந்ைதய ஆவண எண்:  

8413/2011

ýchedule 1 Details:  

Property Type/ெசாத்தின் வைகப்பாடு: Agricultural Land
Property Extent/ெசாத்தின் விஸ்தீர்ணம்: 1 ARE

Village & Street/கிராமம் மற்றும் ெதரு: Malli Survey No./புல எண் : 985/3F

1

Boundary Details:  
கிழக்கு - ஓைட, ேமற்கு - ெபருமாள்சாமி,1 குருசாமி.2 கந்தசாமி.3 

சீனிவாசகன்,4 லலிதா.5 ெவங்கடசாமி.6 இவர்கள் வைகயறாவுக்கு 

பாத்தியப்பட்ட பாைத,, வடக்கு - ேலட்.கண்ணன் மைனவி ருக்குமணி நிலம்.

, ெதற்கு - பாப்ைபயநாயக்கன்பட்டி ெசல்லும் வண்டிப்பாைத

Schedule Remarks/ெசாத்து விவரம் ெதாடர்பான குறிப்புைர: விருதுநகர் மாவட்டம் 

விருதுநகர் பதிவு மாவட்டம் ஶ்ரீவில்லிபுத்தூர் சார்பதிவாளர் சரகம் ஶ்ரீவில்லிபுத்தூர் 

தாலுகா மல்லி கிராமம் பட்டா எண் 2692.ல் கண்டுள்ள விபரப்படி அயன் புஞ்ைச 

சர்ேவ எண் 985/3எப் நம்பர் ெஹக்ேடர் 0.01.00.க்கு ெசண்டு 2.47 உள்ள நிலம் பூராவும். 

அதன் சகல சமஸ்த்த பாத்தியங்களும். தபசில் ெசாத்து விபரம் சரி.

Number of Entries/பதிவுகளின் எண்ணிக்ைக: 1
 
1

Disclaimer: The details of the above property have been provided with due care and with reference to the Acts and Rules. However in case of any error or omission, the 

Department cannot be held responsible. The above details are of informative in nature.  

குறிப்புைர: சட்டம் மற்றும் விதிகளுக்குட்பட்டு மிகுந்த கவனத்துடன் ெசாத்து ெதாடர்பான ேமற்கண்ட விவரங்கள் அளிக்கப்பட்டுள்ளது 

எனினும் இதில் ஏேதனும் தவறுகேளா விடல்கேளா இருப்பின், அதற்கு இத்துைற ெபாறுப்ேபற்க இயலாது. ேமற்கண்ட விவரங்கள் 

தகவலுக்காக அளிக்கப்பட்டுள்ளன

 

 

 

ஏேதனும் சந்ேதகங்கள்/குைறகள் இருப்பின் கீழ்க்கண்ட வழிமுைறகளில் ெதரிவிக்கலாம் 

கட்டணமில்லா ெதாைலேபசி எண்
கட்டணமில்லா ெதாைலேபசி எண் 1800 102 5174

மின்னஞ்சல் முகவரி helpdesk@tnreginet.net

2

 
ANNEXURE.A.30: ENCUMBRANCE CERTIFICATE OF  

SURVEY No. 985/3F 
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FMB MAP of SURVEY NO. 985 
 
 
 
 
 
 
 
 
 
 
 
 
 


